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Concern over re-appointment and extension of term of the

retired officers and employees

SHRI RAMA CHANDRA KHUNTIA (Orissa): Sir, nowadays, retired officers and employees are
getting extension in the name of vast experience. Civil servants are in a very advantageous position to
get extension or get different postings before their retirement. Especially, all the State Chief
Secretaries, Police DGPs, Principal Secretaries to the Government of India or State Governments
usually find a suitable job for themselves before retirement. Now, the retirement age of the Doctors,
Professors, Lecturers and civil servants has been increased. Even the private sector companies also
prefer to appoint retired Government officers. Then, what will happen to the young civil servants,

doctors, engineers, diploma holders and ITI diploma holders ? Their future is blocked.

For example, in Punjab, recently, the Punjab State Electricity Board has decided to re-appoint
the retired employees, having lot of experience, on consolidated salary of Rs.7000 for SSO and
Rs.5000 for SSA thereby ignoring 20,000 diploma holders and ITI trained youngsters. If the financial
condition of PSEB is not good, the Government should ask them to work on a consolidated salary.
But, giving fresh employment to retired employees, who are also getting pension, and denying the
right of employment to poor young people may create explosive situation in all the State
Governments and the Central Government. | urge upon the House and the Government that the
space for youngsters should not be encroached upon by the retired personnel. They have already
enjoyed their share of the cake. Let others should get their share and the re-appointment of retired

Government officers and employees should be stopped.

Demand to set up monitoring committees for implementation of laws relating to forest land

management in the country
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